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O R D E R 
 

21.01.2020   Partly heard learned Counsel for the Appellant.  

 List the Appeal for further hearing in ‘Orders category’ on 22nd January, 

2020.  

 
                                                                              [Justice A.I.S. Cheema]

   Member (Judicial) 
 

 

 
 

(Kanthi Narahari) 
Member(Technical) 
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